FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF DIVINE SUPER SPECIALITY
HOSPITAL PRIVATE LIMITED

RELEVANT PARTICULARS

Name of Corporate Debtor

DIVINE SUPER SPECIALITY
HOSPITAL PRIVATE LIMITED

2. Date of Incorporation of Corporate Debtor 19.07.2021
3. Authority under which Corporate Debtor is | Registrar of Companies, Ranchi
Incorporated / Registered
4. Corporate Identity No. / Limited Liability | U§5100JH2021PTC016823
Identification No. of Corporate Debtor
5. Address of the Registered Office and Principal | Registered Office :
Office (if any) of Corporate Debtor F No. D 314 Block (A) Lake View Mansion,
Tunki Tola Kokar, Ranchi, Jharkhand, Pin—
834001, India.
(as per MCA’s Records).
6. Insolvency Commencement Date in respect of | 21.04.2026
Corporate Debtor (Order received from NCLT Registry by Email
dated 22.04.2026 at 11.22 p.m.)
7. Estimated Date of Closure of Insolvency | 18.10.2026
Resolution Process (180% day from the Insolvency Commencement
Date i.e. 21.04.2026)
8. Name and Registration Number of the | Ashok Kumar Agarwal
Insolvency Professional acting as Interim | Registration  No. IBBI/IPA-002/IP-
Resolution Professional N00626/2018-2019/11898
AFA Valid upto : 30.06.2027
9. Address and E-mail of the Interim Resolution | Residential Address :
Professional, as Registered with the Board Ashwini-D/4, Neelachal Abasan Co-operative
Society Limited, 98 Rajdanga Gold Park,
Kasba, E.K.T., Kolkata, West Bengal, Pin —
700107.
Email : ashok.agarwal@singhiipsolutions.com
10. | Address and E-mail to be wused for | Correspondence Address :
Correspondence with the Interim Resolution | C/o. Singhi IP Solutions Private Limited, Raja
Professional Chambers, 1* Floor, 4 Kiran Shankar Roy
Road, Kolkata — 700001.
Email : cirp.divinehospital@gmail.com
Mobile No.: 9831060452
11. | Last date for Submission of Claims 06.05.2026
12. | Classes of Creditors, if any, under Clause (b) | No Classes identified as yet
of Sub-Ssection (6A) of Section 21,
ascertained by the Interim Resolution
Professional
13. | Names of Insolvency Professionals identified | Not identified as yet
to act as Authorized Representative of
Creditors in a Class (Three Names for each
Class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads

(b) Details of Authorized Representatives
are available at:

Not identified as yet




Notice is hereby given that the National Company Law Tribunal has ordered the Commencement of a
Corporate Insolvency Resolution Process of Divine Super Specialty Hospital Private Limited on
21.04.2026.

The Creditors of Divine Super Specialty Hospital Private Limited are hereby called upon to submit their
Claims with Proof on or before 06.05.2026 to the Interim Resolution Professional at the Address
mentioned against Entry No. 10.

The Financial Creditors shall submit their Claims with Proof by electronic means only. All other
Creditors may submit the Claims with Proof in person, by post or by electronic means.

Submission of false or misleading Proofs of Claim shall attract Penalties.

Ashok Kumar Agarwal
Date : 23.04.2026 IRP appointed for CIRP of Divine Super Specialty Hospital Private Limited
Place : Kolkata Registration No. : IBBI/IPA-002/IP-N00626/2018-2019/11898
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- EASTERN RAILWAY
‘Open Tender Notice No. 06-
SDSTE-ASN-2026-27, did. 22.04.26.
E-tenders are invited by the Sr.f
 Divisional Signal & Telec
Engineer. Eastern Railway, Asanso

for the following work @ Name of
| Work/Location : Asanscl Division - |
Telecom refated work in connection |
with (i} New Halt station al

Sarwadham in belween Mohanpur

Hansdiha section over Asanso

Division. (i} New Hall station at
| Trikut Pasvat in batween Deoghar

Msha{zparnﬁan 1

station at Sijuwa in |

Baliabh Sahay Halt station a
Maheshmunda station in MD RD |
section, {lv) New Halt station at
‘Maheshmara between Decghar
Mohanpur section over Asansol
Division.  Tender  Valu
Hs. 72,40,425.45. Earmnest Mons
Rs. 1,44,800/-. Completion

-of the work : 18 months fr -
 date of issue of LOA. Date & time
of closing of t&nder’ 14.05.2026 a
14 60 mz, d 1

 Station Road, Asansol, Pin-7135011
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